CENTRAL ADNINISTRATIVE TRIBU&RL 5; 
S PRINCIPAL BENCH 7 e

0.As 2341/94, 2555/94, 255/95, 294/95
 597/95, 878795, 872/95, 1020/95..
 1316/95, 2177/95, 947/96, 1&13/gs;

Wednesday this the 13th day of Nove@bgr,?géﬁ
CORAM | 5
BON'BLE MR.JUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN
HON'BLE MR. 5.P. BIUAS, ADWINISTRATIVE MENBER

g 1. Shri Janak Raj §/o Nandlal |
| 2,‘shrifkaranﬁ81ngh s/o Shri Anant Singh .
3, Shri Suman Pal'Singh S/o shri Charan Siagh.
4§f5hri‘lai Pal 5/0 5hri Budh Singh %
5. shri Gyanéndra Kumar S/o Shri Badri Prasad
B4+ Shri Baksﬁish Singh s/o Shri Gyan‘Singﬁ
| 7. Shri Pratipal Singh s/o Shri Dhira Singh
B. Shri Kanuwar Pal\S/o Shri Rem Singh :
aae Agpliﬂants

All working as Material Checking Cle rks \
fC/c Chief Englneer (Const) Kashmere Gate, Delhi 6o

(By Advacate mr. 0. N JMoolri)
vs.

1. Gan&ral Manager, Northern Raxluay
Baroda Houae, New Delhi-1.

2. Chief Eng;meer (Const) Kashmere Gats
Delhl*ﬁ.

3. leisional Ralluay Manager,
Northern Railuay Estate Entry Roadj , ‘ o
’NaUDslhio ‘aﬁtgiﬁssgaﬁdgnt3£ 

(By Advocate Shri é.L;Dhauan)

'rShri Raj Mohan Sharma
R/o C-4/12, Shakurbasti, ,
Dalhi-1160340' ; .oacfappliqant

(Ey{Adwbcate Mr. ON Hcolii)A

contd. .,




"7_.3;Q9ivl.ﬁly.Managsr, Narthern Railway

k ’:(3y Advncate Mr. P S.Hahanﬂruf

 1. Gaﬁaral Nanager, Nerthern Razluay

‘ Baraﬁa House, NewDelhi-110 001. fﬁ

i 2{°Chlef ﬁdministratlve Officer (canst)
~ Morthern ﬁalluay, Kashmera Eats,i~

Eelhi-110086. - , -

3. ﬁiviszsnal Railuay Manager, S e
Narthern Railuay, Ambala. - ++ Respondante

. (Ey,Advocate Mr. R.L. Dhawan)

B K.BPPEI, Rly.ﬂr.NQ.EC'Sﬁ,‘

Railway Colony near Cheriseuail ;
Village, Distt. Udhampur, Jammu 3 i .
and Kashmir, Pin.182101, ese Applicant

(sy‘advacats Mr., ON Moal:i)
‘ Vs.

1. Ganeral Manager, Narthern Rai!uay
Bardla Hause, New Delhi=1,

2. Chief Administrative Officer (Cnn)
‘Northern Railuay, Kashmers Sate :
ﬁelhi°110936c

3. Bivl ﬁaly.ﬂanager, ‘ . =
ﬁertharn Ralluay, Lucknau(UP). _«+s Respondents

. (By ﬂdvocate Mr. BK Aggarwal
! ‘and R.Ll.@hawan)

1.\Anar Singh R/o TT=16 ' A
' Railuay Colony, Delhi Shadara. .t

2. Dalel singh r/o EC-6A, e Lo R
Ralluay Celany, Bhiuai. sees Applicants

(By;&dvapate~mr. ON Moolri)
| Vs.

1¢763nera1 manager, Northern Railuay
‘*Barada House, ﬁeu Balhi-1.k

2. Chief Administrative Officer (Can) ‘
' ¥§arthefn Railway, Kashere Gate, ﬁelhz.ﬁ.‘

,ereradabaé. : v ﬁ'..’ gespﬁ




0.4.597/95

Ved Raj R/o Rly.Qr.No.B-389C
- Ambala. eeos Applicant

(By Advocate Mr. ON Moolri)
| Us. |

1. General Manager, Northern Railway
Baroda House, New Delhi.1.

2. Bhief Administrative Officer (Canst)
N.Raly. Kashmere Gste,
‘Delhi, 6. :

: 3. Divl, Rly.ﬁanager, Northern Railuay . .
P New Delni,  ess Respondents

(By Advocate ﬁr. P.5.Mahendru)

0.A.878/95

1. Jagdish chand, 5/o Shri Mangat Ram

2, Ms.Sushma, D/fo Shri Krishan Lal

both working under Chief Enginser (Eanst.) oL -
Northern Railway, Kashmere Gate, Delhi.6. .. Appli=-

cants
(By Advocate Mr.” ON Moolri)
Vs.
1. Gsneial Manager, Northern Railway,
Baroda House, New Delhi-110 001.

L 2. Chief Engineer (Const), Northern
, ; : : Ralluay Kashmere Gate, Delhi 6.

3. Divl,Railway Mgnagser, o

Northern Railway, Bikaner. oo Respondents

(By‘Advacate Mr, B;K.vAggarwal)
0.A.972/95

1, Shri Ram Lubshaya son of Shri Lahori Ram

2. shri Dhanna Rem son of shri Dass. ‘

3. shri Jiwender Singh Son oF Shri Mahinder Slngh -
4. Shri Hari Krishna Kar son of shri Radha Gavind Kar.
S; shri Panna Lal son of Shri Suraj Singh

Cﬂn tél vee e
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6. shri KC.Mishra son of Shri NL Mishra “
7. shri Sunil Kohli son of Shri Harnam Dass

g. Shri Rajesh Sardana alias RK Sardana
alias Rajesh Kumar sof of Shri Inder Bhan

all uorking under Chief Engineser (const)
Respondent No.2.
: iy Applieantg
(8y Advocate Mr, ON Moolri)
Us,

1, The Gencral Manager, Northern Railway
Baroda House, New Debi.

2. Chief Engineer (Consturction)
Kashmere Gate, Delhi.6.

3. Divl.Rly.Manager, Northern
Railway, Ferizpwm voo Respondents

(By Advocate Mr. HK Ganguwani, IC Sudhir)
DA 1020/%5

Shri Jawan Bakht Rai, Clerk working
ufder Chief Engineer (const),
Northern Railway, Kashmere Gate,
Delhi.6. . cee Aﬁpliﬁaﬂt
(By Advocate Mr, ON Moolri)
Vs,

1. General Manager, Northern Rai lway
Headquarters, New Delhi.ft.

2. Chief Engirser {Construction)
Northern Railway, Kashmere Gate,
Delhi.b6.

3, Divl.Rly.Manager, Northern Railuay,
State Entry Road, New Delhi.ft. oss Respondsnts

(By Advocatd Mr. BS Mahendry)

O.A. 1318/95

Vrandavan, son of Shri Rati Ram

Clerk, Dy.ChiefEngineer (C)

Northern Railway, Tilak Bridege

New D81h10180 ’ 298 Rpplisaﬂt

(By Advocate Mr,ON Moolri)

contdses
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Vs,

1. General Manager, Northern Railuay,
Baroda House, New Delhi.1.

2. Chief Engineer (Construcyian)
‘Northern Railway, Kashmere Gate,
Delhi.6.

3. Divl.Rly.Manager, Northern Railuay,
Bikaner. +oe Respondents

(By Advocate Mr, P.5.Mahendru)
0A 2177/95

Banarsi Dass S/o Shri Kaushi Ram

MCC working under Chief Engineer

Northern Railuay (Con) Divl.Kashmere

Gate, Delhi, eve Applicant

(By Advocate Mr, ON Moolri)
Vs.

1, Union of India through General
Manager, Northern Railuay,
Baroda House, New Delhi.

2. Chief Engineer (Construction)
Northern Railway, Kashmere Gate,
Delhi,

3, Divl.Rly.Manager, Northern Railway,
Ferozpur,. +ss Respondents

(By Advocate Mr, P.S.Mahendru)

8.A.947/96

1. Shri Inderjest son of Shri Mohan Lal Arora
working as Clerk under Sr.flsct.Enginesr
(Const), Northern Railuay, DRM Offics
New Dellki.1,.

2. Shri Pawan Kumar Sharma, son of Shri Faquir
Chand Sharma (working as M/Clsrk)
under SeniorElectrical Engineer (Const)
Northern Railway, Baroda House, .
NewDelhi.1. X Rpplicaﬂts

(By Advocate Mr., ON Moolri)
U8e

1. Union of India through General Manager,
Northern Railuay, Baroda House, N.Delhi.

2. Chief Engineer (Const) Northern Railuay
Kashmere Gate, Delhi.é6.

3. Divisional Railway Manager, Northern

Railway, Fgrézpur. voe Raspondeéis

(By Advocate Mr. Rajeev Sharma) : contdes.®
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0.R.1413/96 g: ;
.‘\M);
vagsh Kumar son of Shri D.R.Verma
resident of B2B, Wazipur Railuay Colony ’
ASth Vihar' New DBlhi.BZo eevew A?Pllcaﬂt

(8y Advocate Mr,ON Moolri)
Vs,

1. General Manager, Northern Railuay

Baroda House, Neu Delhi.1.

2, Chief Administrative Officer (Const.)
Northern Railuay, Kashmere Gate Delhi.

3. Dy.CSTE Hicrouavé(ﬂtcei New Exchangs
Building, DRM Offics, Northern
Railwa, New Delhi.1, cese RBspondents

(8y Advocate Mr. B.S.Jain)

All the twelve applications having been heard
on 13.11.1996, the Tribunal on the sams day delivered
the following?

0 RDER

CHETTUR SANKARAN NAIR(J), CHAIRMAN

Learned counsel for applicants seeks
leave to withdraw these applications., We grant
leave and dismiss ths applicaticvhgas withdrawn
without expressing any opinion on the merits.

No costs.

Dated the13th Nowvembsr, 1996,

- ﬁ y
- g Bl %<fu R
g g‘W’Y‘}"}/

S.PT BISWAS CHETTUR SANKARAN NAIR{2)
ADMINISTRATIVE MEMBER CHAIRMAN

KS.





